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Hi£ber Allocation for Housing in Annual 
Planii

•161. PROF. P. J. KURJEN ; Will the 
Minister of WORKS AND HOUSING be 
pleased to state:

(a) whether there is a proposal to allo-
cate a higher share for “Housing” in the 
annual plans by redetermining the priority; 
and

(b) the details thereof ?

THE MINISTER OF WORKS AND 
HOUSING (SHRJ ABDUL GHAFOOR) :
(a) The need for assigning higher prio-
rity for housing has been recognised.

(b) It is not possible to indicate details 
as the outlays for the Seventh Five Year 
Plan are yet to be finalised.

PROF. P. J. KURIEN : I am happy that 
the Minister has recognised the need for a 
higher outlay in the housing sector. Housing 
problem is a problem of gigantic proportions. 
We have to provide houses to lakhs and 
lakhs of slum-dwellers, the rural houseless, 
the urban houseless and also people who 
are landless in the rural areas. I know it 
is not a central subject; it is a State 
subject. L ie  is giving assistance. Banks are 
giving assistance. Some of the State 
governments are also doing it in a large 
measure. But, in spite of all this, it is a 
fact that the number of houseless families in 
the country is on the increase every year, I

would like to know from the Miniiter 
whether he has got an estimate of this number 
of increase of houseless families every year 
and also the total number of houseless 1q  
this country and since the number is on th« 
increase—at the end of the Seventh Plan wo 
will have a large number of houseless people 
and the problem is of a gigantic magnitude-* 
does he envisage a suitable Plan outlay 
considering all this projected number of 
houseless families in the Seventh Plan and 
has he got a time-bound programme to 
tackle this gigantic problem ?

SHRI ABDUL GHAFOOR ; Yes. hou»* 
ing is a gigantic problem, no doubt, but it 
does not mean that it can be solved by the 
Government alone. With regard to the 
Seventh Five Year Plan, so far from this side 
is concerned, we have pressed for higher 
outlays. But I am not yet in a position to 
say how much money they will allot for this 
particular sector.

So far as the question of housing shor-
tage in India is concerned, an estimate waa 
made in the year 1981 and according to that 
estimate, 21 million housing units were need-
ed in India in the year 1981. Out of that 
16 million are in rural areas and 5 or 6 
million are in urban areas. Whatever the 
hon. Member has stated no doubt is a very 
gigantic problem, but you know the Seventh 
Five Year Plan allocations are not yet out. 
So I am not in a position to say how much 
money they will allot.We have asked for more 
money taking into account all these difficul-
ties. In the Sixth Five Year Plans Rs. 1493 
crores were allotted but we are asking for 
Rs. 8425 crores but how much they will give 
in the Seventh Five Year Plan I do not 
know. After that we will see how much 
problem is solved and how much remains.

PROF.fP. J. KURIEN : I am happy that 
the Minister has understood the magnitude 
of the problem and he is at it. But is ho 
aware that in all the schemes of providing 
houses for the houseless, there is no scheme 
to provide house-siles for the landless. Un-
less there are housc-sites, you cannot coni- 
truct even a hut and especially in States li^c
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would. like to ask the hon. Minister whether 
keeping in view the regional economic imba-
lances in our country and the poverty of 
most of the people living in .the countryside 
which is one of the reasons of this regional 
imbalance^ any direction or guidance would 
be given by the Central Government to State 
Governments asking them to provide dwelling 
units to the poor in an equitable manner in 
rural areas so that regional imbalances could 
be reduccd.

SHRl ABDUL GHAFOOR ; You arc 
aware of the fact that it has been clearly 
stated in our 20-poim programme that the 
weakest section of our society should be 
given help for construction of houses. Simi= 
larly in all the States of the country, the 
highest priority has been given for providing 
help to Harijans and the people belonging to 
Scheduled Castes and Scheduled Tribes. For 
the upliftnient of such people, some work has 
been done in your Bihar State and in your 
area...............

SHRIMATI KRISHNA SHAHI ; What 
you are saying is based on caste considera-
tion where as my question is based on econo-
mic consideration. 1 am asking what the 
policy of the Government regarding reducing 
the regional imbalances is.

SHRl ABDUL GHAFOOR ; This is a 
question on which all the hon. Members 
will differ as to what should be the economic 
base for different people. As we see in the 
villages, even the poorest man has a hut or 
shelter to live in. If you want that his hut 
should be made pucca, then there is no such 
plan before the Government, but so far as 
providing the minimum shelter is conccrncd, 
we are extending help for that. You have 
raised the question regarding improvement in 
the economic condition of the people. You 
are aware that we arc preparing our plans 
keeping this in view and all our efforts are 
directed towards that end.

[English]

Shortage of Vanaspati in the Country

*162. SHRl DHARAM PAL SINGH 
MALIK ; Will the Minister of FOOD AND 
CIViL SUPPLIES be pleased to state :

(a) whether three has been acute shortage 
of vanaspati ghee and edible oils in various 

. parts of the country, particularly in the hilly

regions and Adivasi areas in the country;

(b) if so, the names of such places where 
these articles are not available even through 
fair pricc shops; and

(c) what steps are being taken by Govern-
ment for the proper distribution of vanas- 
pati ghee and edible oils to the backward 
areas and Adivasi areas of the country ?

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (RAO BIRENDRA SINGH) i
(a) and (b). No specific instance of shortage 
of vanaspati and edible oils in the country 
particularly in the hilly regions and adivati 
areas has come to the notice of the Govern-
ment, Presently, the availability of vanaspati 
and edible oilt is by and large satisfactory 
throughout the country. However, temporary 
shortages of localised nature cannot be ruled 
out,

(c) There is no ccntralised control on the 
distribution of vanaspati. However, the State 
Governments and Union Territory Adminis-
trations have been advised that they can 
procure about 30% of vanaspati produced by 
vanaspati units within their respective jurisdic-
tion for sale through State Government 
nominees or through Public Distribution 
System. There being keen competition amongst 
producers, vanaspati is being pushed to 
even remote areas of the country. Apart from 
this» imported oil is being allotted to the 
State Government/Union Territory Adminis-
trations for sale through Fair Price Shops 
including those in far-flung places in rural 
areas.

SHRl DHARM PAL SINGH M.ALIK : 
May know from the hon. Minister whether 
there is any proposal by the Government to 
set up new units to produce vanaspati ghee 
or edible oils in cooperatives or private sector, 
and if so, is there any plan to set up such 
units in Haryana ?

RAO BIRENDRA SINGH : We have a 
policy of giving licences for new units and 
under the existing policy, priority is given to 
public sector undertakings as number one, 
then joint sector undertakings and then to 
cooperatives. In backward and no industry 
districts, if these other'organisations do not 
come forward, then private applicants can 
also be considered.

PROF N. G. RANG A ; Licences are


